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 Jessop  &  Co,  Four  workmen  died
 and  there  was  no  machiney..  .(In-
 terruption),

 MR.  SPEAKER:  Nothing  doing.
 (Interruption)

 श्याम  महोदय  :  श्राप  नोटिस  दो,
 मोशन दो  कोई  कौर फिर  देखेंगे  ।

 v2.22  hrs.

 PAPERS  LAID  ON  THE  TABLE
 REVIEW  ON  AND  ANNUAL  REPORT  OF
 BHARAT  REFRACTORIES  LTD.,  BOKARO

 STEEL  CiTy,  FOR  1979-80
 THE  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  COMMERCE
 (SHRI  KHURSHEED  ALAM
 KHAN):  On  behalf  of  Shri  Pranab
 Mukherjee,  I  beg  to  lay  on  the  Table:

 (1).  A  copy  each  of  the  following
 Papers  (Hindi  and  English  versions)
 under  sub-section  (1)  of  section
 619A  of  the  Companies  Act,  1956:—

 (i)  Review  by  the  Government
 on  the  working  of  the  Bharat  Re-
 fractories  Limited,  Bokaro  Steel
 City  (Dhanbad)  and  of  its  subsi-
 diary  organisation  viz.  India  Fire-
 bricks  and  _  Insulation  Company
 Limited,  for  the  year  1979-80.

 (ii)  Annual  Report  of  the  Bharat
 Refractories  Limited,  Bokaro  Steel
 City  (Dhanbad)  and  of  its  subsi-
 diary  organisation  viz,  India  Fire-
 bricks  and  Insulation  Company
 Limited  for  the  year  1979-80  along
 with  the  Audited  Accounts  and  the
 comments  of  the  Comptroller  and
 Auditor  General  thereon.

 (2)  A  statement  (Hindi  and  Eng-
 lish  versions)  showing  reasons  for
 delay  in  laying  the  papers  mentioned
 at  (1)  above,

 [Piaced  in  Library,  See  No,  LT-
 3167/81].
 ‘NOTIFICATION  UNDER  AIRCRAFT  ACT

 THE  MINBTER  OF  TOURISM
 AND  CIVIL  AVIATION  (SHRI
 A.  P.  SHARMA):  ।  beg  to  lay  on
 the  Table,  a  copy.  of  the  Aircraft
 (Amendment)  Rules.  1981.0  (Hindi
 and  English  versions)  published  in
 Notification  No.  G.S.R.  699  in  Gaz-
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 ette  of  India  dated  the  25th  July,
 1981,  under  section  14A  of  the  Air-
 craft  Act,  1934  together  with  an  ex-
 planatory  note.  [Placed  in  Library.
 See  No,  LT-3168/81],

 ANNUAL  REPORT  OF  AND  REVIEW  ON
 RAJGHAT  SAMADHI  COMMITTEE  FOR

 1980-81
 THE  MINISTER  OF  PARLIA-

 MENTARY  AFFAIRS  AND
 WORKS  AND  HOUSING  (SHRI
 BHISHMA  NARAIN  SINGH):  I
 beg  to  lay  on  the  Table:

 (1)  A  copy of  the  Annual  Report
 (Hindi  and  English  versions)  of  the
 Rajghat  Samadhi  Committee  for  the
 year  1980-81  along  with  Audited
 Accounts.

 (2)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Govern-
 ment  on  the  working  of  Rajghat
 Samadhi  Committee  for  the  year
 1980-81.

 (Placed  in  Library.  See  No.  LT-
 3169/81),
 REVIEW  ON  AND  ANNUAL  REPORT  OF
 NATIONAL  INSTRUMENTS  LTD.,  FOR
 1980-81,  STATEMENT  RE.  REVIEW  रा
 AND  ANNUAL  REPORT  OF  INSTRU-
 MENTATION  LTD.,  KoTA  FoR  1980-

 -81,  ETc..  NOTIFICATION  UNDER  IN-
 DUSTRIES  (DEVELOPMENT  AND

 REGULATION)  ACT,  ETC.
 THE  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  INDUSTRY
 (SHRI  CHARANSJIT  CHANANA):
 On  behalf  of  Shri  Narayan  Datt
 Tiwari,  1  beg  to  lay  on  the  Table:

 (1)  A  copy  cach  of  the  following
 papers  (Hindi  and  English  veresions)
 under  sub-scction  (1)  of  section
 619A  of  the  Companies  Act,  1956:

 (a)  (i)  Review  by  the  Govern-
 ment  on  the  working  of  the  Ne-
 tional  Instruments  Limited,  Cal-
 cutta,  for  the  year  1980-81,

 (ii)  Annual  Report  of  the  Na-
 tional  Instruments  Limited.  Cal-
 cutta,  for  the  year  1980-81  along
 with  the  Audited  Accounts  and  the
 comments  of  the  Comptroller  and
 Auditor  General  thereon.

 [Placed  in  Library.  See  No.  LT-
 3170/81).
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 <b)  (i)  Statement  regarding
 Review  by  the  Government  on
 the  working  of  the  Instrumentation
 lamited,  Kota,  for  the  year  1980-
 81.

 Gi)  Aanvyal  Report  of  the  Ins-
 trumentatien  Limited,  Kota,  for
 the  year  1980-81  along  with  the
 Audited  Accounts  and  the  com-
 ments  of  the  Comptroller  and
 Auditor  General  thereon,

 Placed  in  Library.  See  No.  LT-
 3171/81).

 (०  (i)  Statemeat  regarding
 Review  by  the  Government  on  the

 -working  of  the  Cement,  Corpora-
 tion  of  India  Limited,  New  Delhi,
 for  the  year  1980-81.

 (ii)  Annuel  Report  of  the  Cc-
 ment  Corporation  of  India  Limit-
 ed,  New  Delhi,  for  the  year  1980-

 81  along  with  the  Audited  Ac-
 counts  and  the  comments  of  the
 Comptrolier  and  Auditor  General
 therean.

 [Ptaced  in  Library.  See  No.  LT-
 3472/81].

 (8)  (i)  Review  by.  the  Govern-
 Jnent  on  the  working  of  the  Hindus-
 tan  Paper  Corporation  Limited,
 New  Delhi,  for  the  year  1980-81.

 (४)  Annual  Report  of  the  Hin-
 dustan  Paper  -Corporation  Limit-

 od;  New  Delhi,  for  the  year  1980-
 -81  along  with  the  Audited  Accoun-
 ts  and  the  comments  of  the  Comp-
 चहा  and  Auditor’  General  there-
 QQ.

 {Wiaced  in  Library.  See  No.  LT-
 3173781].

 (e)  (i)  Statement  regarding
 ‘review  by  the  Government  on  the
 ऋ  ot  the  Lagan  Jute  Machi-
 nery  Company  Limted,  Calcutta,

 ‘for  the  year  1980-81.

 (1)  Annual  Report  of  the
 Tagan  Jute  Machinery  Company
 Limited,  Calcutta,  for  the  ycar

 1980-81  along  with  the  Audited
 Accounts  and  the  comments  of  the
 Comptroller  and  Auditor  Gencral
 thereon.

 [Placed  in  Library.  See  No.  LT-
 3174/81].

 (५)  t  Statement  regarding  Re-,
 view  by  the  Government  on  the
 working  of  the  Richardson  and
 Cruddas  (1972)  Limited,  Bom-
 bay,  for  the  year  1980-81.

 (ii)  Annual  Report  of  the
 Richardson  and  Cruddag  (1972)
 Limited,  Bombay,  for  the  ycar
 1980-81  along  with  the  Audited
 Accounts  and  the  comments  of  the
 Comptroller  and  Auditor  General
 thereon.

 [Placed  in  Library.  See  No.  LT-
 3175/81).

 २

 (2)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English
 versions)  under  sub-section  (2)  of
 section  18A  of  the  Industries  (De-
 velopment  8  Regualtion)  Act,
 1951: ।

 (1)  S.O.  377(E)  published  in
 Gazette  of  Indiq  dated  the  21st
 May,  1981.0  regardmg  extension  of
 period  of  take  over  of  Messrs
 Britannia  Engineering  Company,
 Calcutta  beyond  Five  years,

 (ii)  S.O.  704(E)  published  in
 Gazette  of  India  dated  the  17th
 September,  1981  regarding  ex-
 tension  of  period  takep  over  of
 Messrs  Indian  Rubber  Manufac-
 turers  Limited,  Calcutta  beyond
 five  years,

 (iii)  5.0.  575(E)  published  in
 Gazette  of  India  dated  the  20tt
 July,  1981  -regarding-  extension  of
 period  of  take  ever  .of.  .Messr:
 Glhiconate  Limited,  Calcutta  be
 yond  five  years,

 [Placed  in  Library.  See  No,  LT:
 3176/81].



 293  re  1  PAUSA.  2,.1908  (SAKA)  Papers  Laid  204

 ANNUAL  Reromt  «np  STATEMBNT
 re.  REVIEW ON  Nana 1,  bistitvFe
 OF  2ऊ,  बैना)  For  1980-
 81,  AMNUAL  Revorts  of  CENTRAL
 Too,  Room,  Luburana  For  1980-
 81,  SMALL  INDUSTRY  EXTENSION
 TRAINING  INSTITUTE,  'HYDERABAD

 FOR  1980-81,  ETC.

 SHRI  CHARANJIT  CHANA-
 NA:  I  beg  to  lay  on  the  Table:

 (1)  1)  A  copy  of  the  Annual
 (Hied&i  and  English  ver-

 sions)  of  the  National  Iastitute  of
 Design,  Ahmedabad,  for  the  year
 7980-81  atong  with  AedMed  Ac-

 ‘counts,

 (4)  A  statemem  regatding  Re-
 view  by  the  Govermmant  on  the
 working  of  the  National  |estitute
 of  Design,  Ahmedabad  for  the  year
 ¥980-81.  [Placed  म  Libsary,  Sec
 No.  LT-3177/81.}

 (2)  A  copy  of  the  Annual  Re-
 port  (Hindi  and  English  versions)
 ef  the  Centrla  Tool  Room,  Ludh-
 iana,  for  the  year  1980-81  atong
 with  the  Audited  Accomts.  [Pla-
 ced  in  Library,  See  No.  LT-3178/
 81.]

 (3)  A  copy  of  the  Anntal  a
 ort  (Hindi  and  English  verstons)
 Of  the  Smati  Industry  Extension
 Traming  fnstitute,  Hyderabad,  for
 the  year  1980-81  along  with  Audi-
 ted  Accounts,  [Pfaced  in  Library.
 See  No.  LT-3179/81.]

 (4)  A  copy  of  the  Annual  Re-
 pott  (Hindi  ard  English  versions )
 of  the  Central  Tool  ‘Room  2nd
 Training  Centre,  Caleuta,  for  the
 year  1980-81  along  with  Awdited

 Accounts.  [Placed  in  Library.  See
 No.  LT-3180/81.]

 (5)  A  copy  of  the  Annua]  Rep-
 ort  (Hindi  ard  Eaglish  vereins)
 of  the  Central  Institute  of  Fool  De

 sign.
 Hyderabad,  for  the  year

 80-81  atong  with  Addited  Ac-
 counts,  [Placed  in  Erbrary.  See
 No,  LT-3181/81.]

 (6)  A  copy  of  the  Annual  Re-
 pon  (Hindi  and  ish  versions)
 of  the  Institute  for  Design  of  Elee-
 trical  Measuring  Instruments,  Bom-
 bay,  for  fhe  year  1980-81  dlong
 with  Audited  Accounts.  t  in
 Library.  See  No,  LT-3t82/81),

 (7)  A  statémen  t  (Hindi  and

 ‘Engtish  versions)  regarding  Re-
 view  by  the  Government  on  the
 working  of  the  Centrai  Tool  Room,
 Ludhiana,  Smal]  Industry  Exten-
 sion  Training  Institute,  Hyderabad,
 Central  Tool  Room  and  Training
 Centre,  Calcutta,  Central  Tnstrtete
 of  Tool  Design,  Hyderabad,  and
 Instittte  for  Design  and  Electricef
 Measuring  Instruments,  Bormbey,

 for  the  year  1980-81.  [Placed  in
 Library.  See  No,

 LT-3
 182/81.]

 (8)  A  copy  of  the  Annual  Re-
 por,  (Hindi  ‘and  English  versions)
 of  the  Controller  General  of  Patents
 Designs  anid  Trade  Marks,  for  the
 year  1980-81,  छाँटा  séction  155  of
 the  Patents  Act,  1970.  [Placed  in
 Liprary.  See  No.  LT-3182/81.].

 (9)  (i)  A  copy  of  the  Annual
 Report  (Hindi  and  English  ver-
 sions)  of  the  Tool  Room  and
 Training  Centre,  New  Delhi,  for  the
 year  1980-81  along  with  Audited
 Accounts.

 Gi)  A  statement  (Hindi  and
 Engjish  versrons)  regarding  Review

 by  the  Government  on  the  work-

 ing  of  the  Tool  Room  and  Train-
 ing  Cettre,  New  Dethi,  for  the
 year  1980-81.  [Placed  in  Library.
 See  No.  LT-3184/81.]

 (10)  A  copy  of  the  Household
 Electrical  Appkances  (Quality
 Control)  Order,  1981  (Hindi  and
 English  versions)  published  in  No-
 tification  No.  8.0.  797¢E)  in  Gaz-
 ette  of  India  dated  the  12th  Nov-
 em6er,  1981,  under  sub-section
 16)  of  section  3  of  the  Essential
 पितिाााा  Act,  195.  [Placed  in
 Etbrary,  See  No,  LT-3185/81.]
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 [Shri  Jaipla  Singh  Kashyap,  and  some
 other  Hon.  Members  then  left  the

 House]
 REVIEW  ON  AND  ANNUAL  RESORT  OF
 RURAL  ELECTRIFICATION  CORPORA-
 TION,  LTD.,  NEW  DELHI  FoR  1980-81,
 NorTH  EASTERN  ELECTRIC  PowER
 CORPORATION  LTD.,  SHILLONG  FOR

 1979-80,  ETC.
 THE  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF.  ENERGY
 (SHRI  VIKRAM  MAHAJAN):  ।
 beg  to  lay  on  the  Table:

 (1)  A  copy  each  of  the  following
 papers  (Hindi  and  English  versions)
 under  sub-section  (1)  of  section
 619A  of  the  Companies  Act,
 1956:—

 (a)  (i)  Review  by  the  Govern-
 ment  on  the  working  of  the  Rural
 Electrification  Corporation  Limited,
 New  Delhi,  for  the  year  1980-81.

 (ii)  Anual  Report  of  the  Rural
 Electrification  Corporation  Limited
 New  Delhi,  for  the  year  1980-81
 along  with  "the  Audited  Accounts
 and  the  Comments  of  the  Compt-
 roller  and  Auditor  General  there-
 on,  [Placed  in  Library.  See  No.
 LT-3186/81.]

 (b)  (i)  Review  by  the  Govern-
 ment  on  the  working  of  the  North
 Eastern  Electric  Power  Corpora-

 Foro  (०,
 Shillong,  for  the  year

 (ii)  Annual  Report  of  the  North
 Eastern  Electric  Power  Corpora-
 tion  Limited,  Shillong,  for  the  year
 1979-80  along  with  the  Audited
 Accounts  and  the  comments  of  the
 Comptroller  and  Auditor  General
 thereon.  [Placed  in  Library.  See
 No.  LT-3187/81.]

 (c)  (i)  Review  by  the  Govern-
 ment  on  the  working  of  the  Nation-
 al  Thermal  Power  Corporation  Li-
 mited,  New  Delhi,  for  the  year
 1980-81,

 (ii)  Annual  Report  of  the  Natio-
 Thermal  Power  Corporation  Li-

 mited,  New  Delhi,  for  the  ycat
 1980-81  along  with  the  Audited
 Accounts  and  the  comments  of  the
 Comptroller  and  Auditor  General

 thereon.
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 (2)  A  statement  (Hindi  and  Eng-
 lish  versions)  ing  reasons  for  de-
 lay  in  laying  the  papers  mentioned  at
 (0)  of  item  (i)  above,  [Placed  in
 Library,  See  No.  LT-3188/81.]}

 (3)  (i)  A  copy  of  the  Anual  Rep-
 ort  (Hindi  and  English  versions)  on
 the  activities  of  the  Coal  Mines  La-
 bour  Welfare  Organisation,  Dhan-
 bad,  for  the  year  1979-80.

 (ii)  A  statement  (Hindi  and  Eng-
 lish  versions)  showing  reasons  for
 delay  in  laying  the  papers  mentioned
 at  (i)  of  item  (3)  above,

 (4)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  on  the
 activities  of  the  Coal  Mines  Labour
 Welfare  Organisation,  Dhanbad,  for
 the  year  1980-81.  [Placed  in  Library.
 See  No,  LT-3189/81.]

 CORRECTION  OF  ANSWER  TO  USQ  No.
 483  RE  IMPLEMENTATION  OF  INTEG-
 RATED  HOUSING  SCHEME  BY  TRIBAL

 DEVELOPMENT  AGENCIES  IN  ORISSA
 ”

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AFF-
 AIRS  (SHRI  YOGENDRA  MAK-
 WANA):  I  beg  to  lay  on  the  Table
 a  statement  (Hindi  and  English  ver-
 sions)  correcting  the  reply  given  on
 the  25th  November,  1981  to  Unstar-
 red  Question  No.  483  by  Shrj  Hari-
 har  Soren,  M.P.  regarding  Implemen-
 tation  of  Integrated  Housing  Scheme
 by  Tribal  Development  Agencies  in
 Orissa,  [Placed  in  Library,  See  No.
 LT-3190/81.]

 Statement

 In  answer  to  part  (c)  of  Starred
 Question  No.  483  answered  on  25th
 November,  1981,  the  following  was
 stated:

 ‘900  houses  have  been  cons-
 tructed  for  the  tribals  under  the
 scheme  till  March  1981.”

 The  reply  may  be  substituted  by
 the  following: —

 “6540  houses  have  been  cons-
 tructed  and  distributed  to  the  tri-

 ale
 under  the  scheme  till  March

 1981.”
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 NoTIFICATION  UNDER  COAST  GUARD
 ACT  AN4  PAPERS  UNDER  COMPANIES

 AcT,

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  DEFENCE
 (SHRI  SHIVRAJ  ४.  PATIL):  I

 beg  to  lay  on  the  Table.

 (1)  A  copy  of  the  Coast  Gaurd
 Enrolled  Follower  Recruitment
 Rules,  1981  (Hindi  and  English

 ver-

 sions)  published  in  Notification  No.
 S.R.O.  301  in  Gazette  of  India  dated
 the  12th  December,  1981,  under  sub-
 section  (2)  (b)  of  section  123  of  the

 Coast  Guard  Act,  1978,  [Placed  in
 Library.  See  No.  LT-3191/81.]

 (2)  A  copy  of  each  of  the  follo-
 wing  papers  (Hindi  and  English  ver-
 sions)  under  sub-section  (1)  of  sec-
 tion  619A  of  the  Companies  Act,
 1956:—

 (a)  (i)  Statement  regarding
 Review  by  the  Government  on  the
 working  of  the  Mazagon  Dock  Li-
 mited,  Bombay,  for  the  year  1980-
 81.

 (ii)  Annual  Report  of  the  Ma-
 zagon  Dock  Limited,  Bombay,  for
 the  year  1980-81  along  with  the
 Audited  Accounts  and  the  com-
 ments  of  the  Comptroller  and  Au-
 ditor  General  thereon.

 [Placed  in  Library  See  No.  LT-

 3192/81.]  नि

 (0)  (i)  Statement  regarding
 Review  by  the  Government  on
 the  working  of  the  Hindustan
 Aeronautics  Limited,  Bangalore,
 for  the  year  1980-81.

 (ii)  Annual  Report  of  the  Hin-

 dustan  Aeronautics  Limited,
 Bangalore,  for  the  year  1980-81
 along  with  the  Audited  Accounts
 and  the  comments  of  the  Comp-
 troller  and  Auditor  Genera]  there-
 on.

 [Placed  in  Library  See  No.  LT-
 3193/81.]
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 (c)  (i)  Statement  regarding
 Review  by  the  Government  on  the
 working  of  the  Goa  Shipyard  Li-
 mited,  Vasco-da-Gama,  Goa  for
 the  year  1980-81.

 (ii)  Annual  Report  of  the  Goa
 Shipyard  Limited,  Vasco-daGa-
 ma,  Goa,  for  the  year  1980-81
 along  with  the  Audited  Accounts

 and  the  comments  of  the  Comptrol-
 ler  and  Auditor  Genera]  thereon.

 [Placed  in  Library.  See  No.  LT-
 3194/81.]

 (d)  (i)  Statement  regarding
 Review  by  the  Government  on  the
 working  of  the  Bharat  Electronics
 Limited,  Bangalore,  for  the  year
 1980-81.

 (ii)  Anual  Report  of  the  Bha-
 rat  Electronics  Limited,  Banga-
 lore,  for  the  year  1980-81  along
 with  the  Audited  Accounts  and
 the  comments  of  the  Comptroller
 and  Auditor  General  thereon,

 [Placed  in  Library,  See  No.
 ‘LT-3195/81.]

 ANNUAL  REPORT  OF  AND  STATEMENT
 RE,  REVIEW  ON  PHYSICAL  RESEARCH
 LABORATORY,  AHMEDABAD  FOR  1980-
 81,  SAHA  INSTITUTE  OF  NUCLEAR
 Puysics,  CALCUTTA  FOR  1978-79,

 ETC,

 THE  MINISTER  OF  STATE  IN
 THE  DEPARTMENTS  OF  SCIEN-
 CE  AND  TECHNOLOGY,  ELEC-
 TRONICS  AND  ENVIRONMENT
 (SHRI  ८  P.  N.  SINGH):  I  beg  to
 lay  on  the  Table:—

 (1)  (i)  A  copy  of  the  Annual
 Report  (Hindi  and  English  versi-
 ons)  of  the  Physical  Research  La-
 boratory,  Ahmedabad,  for  the  year
 1980-81  along  with  Audited  Ac-
 counts.

 (ii)  A  statement  (Hindi  and
 English  versions)  regarding  Re-
 view  by  the  Government  on  the
 working  of  the  Physical  Research
 Laboratory,  Ahmedabad,  for  the
 year  1980-81.

 [Placed  in  Library  See  No.  1
 3196/81.]
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 (2)  (3  A
 ।

 of  the  Annual

 ‘Hind.  aad  Baghish:  versi-

 clear  ?
 Caine

 forthe  year
 1978-79  along  with  the  Audited

 (ii)  A  statement  (Hisdi
 and English  versions)  regarding  Re-

 view.  by  the  Government  on  the

 ‘Nuclear  Physics,  Calcutta,  for  the
 year  1978-79.

 [Placed  in  Library  See  No.  LT-
 3197/81.)

 (3).  (i)_A  copy  of  the  Annual
 Repor:  (Hiadi,  and  ea  versi-
 ons)  of  the  Tata  1a  of
 Goveroament  on.  the  working  of
 the  Tata.  Memoria]  Centre,  Bom-
 bay,  for  the  year  1978-79  along
 with  Audited  Areounts:

 (६3  A  statement  (Hindi  and
 English  versicnn)  regarting,  Re-
 view  by  the  Governmeat  on  the *
 working  of  the  Tata  Memenial,
 Centre,  Bombay,  fdr  the  year
 1978-79.

 [Placed  in  Library.  See  No.  LT-
 3998/81.]

 (4)  (1)  A  copy  of  the  Ansual
 Report  (Hindi  and  English  versi-
 ons)  of  the  Tata.  Institute  og  G
 Fundamental  Research,  Bombay,
 for  the  year,  1978-79  along  with
 with  Audited  aaa

 (ii)  A  statement  (Hindi  and:
 English  versions)  reganimg  Re-
 view,  by  the  Govemmment  on  the
 working  of  the  Tata  Institute  of

 Research,  ऋa
 for  the  year  1978-79.

 [Placed  in  Library,  See  No.  LT-
 3199/81.)

 (5)  (i)  A
 of  the  Brief

 Anmal  Repor  (  and  Eag-
 lish:  vegsions)  of  the.  Mabarashtra
 Assogmation  fer  the.  Cuitivstion  of
 Science,  Pume,  for  the.  year  1980-
 81  along  with  Audited  Accounts.

 (ii)  A:  statement  (Hindi  and
 English  versiosn)  regaréiag  Re-
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 sociation  for.  tbe.  cultivation  of
 Science,  Pune,  for  the  year  1980-
 81.

 [Ptaged,  in  Library.  See  No.  LT-
 3200/81.)

 (6)  (i)  ८
 -  [सदी.  the  Annual (Hindi  and  e

 vorsi-
 ons)  of  the  Pad  Naide  Hima-

 jaya
 Zpdlogical  ४  Darpuling,

 for  the  year  1980-81  along  with
 Audited  Accounts.

 (ii)  A  statement  (Hindi  and

 English  versions)  regarding
 Re- view  by  the  Government on

 working.  of  the  Padmaja  089: फिठ ७ (८1101
 Himalayan,  Zoological  Park,  Dar-
 jeeing,  for  the  year  1980-81.

 [Pleced  in  Library,  See  No.  LT-
 3201/81.]

 (7)  (i)  A
 copy,

 of.  the  Annual

 (Hindi  and  Englieh  varsi-
 ons)  of  the  Wedia  Institute  of  Hi-
 malayan  Geolegy  Dehradun,  for
 the  year  1980-81,  along  with  the
 Audited  Accounts,

 (४)  A  statemem  (Hindi  and
 Engtsh  versions)  regarding  Re-
 view  by  the  Govermment  -on.  the
 working  of  ths  Wadia  Institute  of
 Himalayan  Geology,  Dehradun,
 for  the  year  1980-81.

 [Placed  in  Library,  See  No.  LT-
 3202/81.]

 (8)  (i)  A  cepy  of:  the  Annual
 Report  (Hindi  and  English  versi-
 ons)  of  the  Birbal  Sabni  Instituio
 of  Palacobotany,  Lucknow,  tor
 the  year  1980-81  aleng  with  the

 (8  A  statement  (Hines  and
 Eselish  versions)  regarding  Re-
 view.  by  the  Government  on  the
 working: of  the  Birbal  Sahni  Eisti-
 tute  of.  Palacobotany,  Lucknew,
 for  the  year  1980-81.

 {Placed  in  Library.  See  Na.  LT-.
 3203/81.]
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 (9¥  (i)  A  copy  of  the  Anmnal

 (Hindi  and  English  क-
 ons).  of  the  Bose  Institute,  Calcut-
 ta,  for  the  year  1980-81  along
 with  Audited  Accounts,

 (ii)  A-  statement  (Hindi  and
 Eaglish  versions)  regarding  Re-
 view  by  the  Government  on  the
 working  of  the  Bose  Institute,  Cal-
 cutta,  for  the  year  1980-81.

 [Placed:  inਂ  Library,  See  No.  LT-
 3204/81]

 (16)  A  copy  each  of  the  fol-
 lowing’  (Hindi  and  English  versi-
 ons)  under  sub-section  (1)  of  sec-
 tion  619A  of  the  Companies
 Act,  1956:—

 (०)  (i)  Statement  regarding  Re-
 view  by  the  Government  on  the
 working  of  the  Computer  Mainten-
 ance  Corporation  Limited,  Secun-
 derabad,  for  the  year  1980-81.

 (ii)  Annual  Report  of  the  Com-
 puter  Maintenance  Corporation
 Limited,  Secunderabad,  for  the  year
 1980-81  along.  with  "the.  Audited
 Accounts  and  the  comments  of  the
 Comptroller  and  Auditor  General
 thereon,
 [Placed  in  Library.  See  No.  LT-

 3205/81.]

 (b)  (i)  Statement  regarding  Re-
 view  by  the  Government  on  the
 working  of  the  Central  Electronics
 Limited,  New  Delhi,  for  the  year
 1980-81.

 (ii)  Annual  Report  of  the  Cen-
 tral  Electronics  Limted,  New  Delhi,
 for  the  year  1980-81  along  with
 the  Audited  Accounts  and  the
 comments  of  the  Comptroller  and
 Auditor  General  thereon,

 [Placed  in  Library.  See  No.  LT-
 3206/81.)

 Not!  FICATIONS  UNDER  APPRENTICES
 ACT,  EMPLOYERS  PROVIDENT.  FUNDS

 AND  MISCELLANEOUS  PROVISIONS
 ACT,  ETC.

 THE’  MINISTER:  OF  STATE  IN
 THE  MINISTRY  OF  LABOUR
 (SHRIMATI  RAM  DULARI  SIN-
 HA):  ।  beg  to  lay  on  the  Table:—

 (1)  A  copy  of  the  ‘्ाम
 (Amendment)  Rules,  1981 -

 : and  छटी  बा)"  versions  }  -  in
 Notification  No,  G.S.R.  1037  in.  Gee
 ette  of  India  dated  the  21st  Novem-
 ber,  1981,  under  sub-section  (33.  of
 section  7  of  the  Apprenéices  Act,
 1961.

 [Placed  in  Library.  See  No,  er
 3207.0  /81.]

 (2)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English  ver-
 sions)  under  sub-section  (2)  df  sec-
 tion  7  of  the  Employees’  aaaa
 Funds  and  Miscetlaneous  provisions
 Act,  1952:—

 (i)  G.S.R.  611(E)  published  in
 Gagette.  of  India  dated  the.  23rd
 November,  1981  extending:  the
 scope  of  the  Employees  Provident
 Funds  and  Miscellanecug  Piovi-
 sions  Aet:  1952  to  establistxthents
 engaged  in  stevedoring,  loatling
 and  unloading  of  ships.

 (ii)  The  Employees’
 Proviies Funds  (Sixth  Amendment)  Sob

 me,  1981,  published in  Notification
 No.  G.S.R  625(E)  in  ऋ० 4
 India  dated:  the  Ist  Dewemieg
 1981,
 [Placed  in  Library.  See  No.  LT-

 3208/81.]

 (3)  A  copy  each  of  the  following
 papers  (Hindi  and  English  versions)
 under-section  36  of  the  Employees’
 State  Insurance  Act,  1948:—

 (i)  Annual  Report  of  the  Eat

 ployees’  State  Insumnce  Corpora-
 tion,  New  Delhi,  for  the  year
 1980-81.

 (ii)  Audited  Accounts  of  the
 Employees’  State  Insurance  Com
 poration,  New  Delhi,  for  the  year
 1980-81  together  with  Audit  R&
 port  thereon.

 [Placed  in  Library.  See  No..LT-
 3209  /81.]

 (4)  A
 bi,

 of  the  Annual  Report
 (Hindi  and  vereions)  of  the
 National  Labour  Institute,  New
 Delhi,  for  the  year  1980-81  along
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 with  accounts  and  the  Audit  Report
 thereon,

 [Placed  in  Library.  See  No.  LT-
 3210/81),

 (S)  A  copy  of  the  Annual  Report
 (Hindi  and  versions)  of  the
 Ceatral  Board  for  Workers  Educa-
 Gon  for  the  year  1980-81  along with
 Audited  Accounts,

 [Placed  in  Library.  See  No.  LT-
 3211/81.]

 (6)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the
 Employees’  Provident  Fund  Organi-
 pation,  New  Delhi,  for  the  year
 1980-81.

 [Placed  in  Library.  See  No.  LT-
 3212/81.)

 NOTIFICATION  UNDER  CENTRAL  IN-
 DUSTRIAL  SECURITY  FoRCE  ACT,  AND

 UNDER  ALL-INDIA  SERVICE  ACT.  .

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AF-
 FAIRS  AND  DEPARTMENT  OF
 PARLIAMENTARY  AFFAIRS
 (SHRI  ।.  VENKATASUBBAIAH):
 I  beg  to  lay  on  the  Table:—

 (1)  A  copy  of  the  Centra]  Indus-
 trial  Security  Force  (First  Amend-
 ment)  Rules,  1981  (Hindi  and  Eng-
 lish  versions)  published  in  Notifica-
 tion  No.  G.S.R.  1049  in  Gazette  of
 India  dated  the  Sth  December,  1981,
 under  sub-section  (3)  of  section  22
 of  the  Central  Industrial  Security
 Force  Act,  1968,

 [Placed  in  Library.  See  No,  LT-
 3213/81.)

 (2)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English
 versions)  under  sub-section  (2)  of
 section  3  of  the  All  India  Services
 Act,  1951:—

 (i)  The  Indian  Police  Service
 (Fixation  of  Cadre  Strength)
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 Seventh  Amendment  Regulations,
 1981,  published  in  Notification
 No,  GSR:  651(E)  in  Gazette  ot

 India
 dated  the  10th  December,

 1981

 (ii)  The  Indian  Police  Service.
 (Pay)  Seventh  Amendment  Rules,
 1981,  published  in  Notification
 No,  GSR.  652(E)  in  Gazette  of

 india
 dated  the  10th  Devember,

 1

 (iii)  The  Indian  Forest  Servic-
 es  (Fixation  of  Cadre  Strength)
 Ninth  Amendment  Regulations,
 1981,  published  in  Notification
 No,  GSR,  653(E)  in  Gazette  of
 India  dated  the  10th  December,
 1981.

 (iv)  The  Indian  Forest  Service
 (Pay)  Tenth  Amendment  Rules,
 1981,  published  in  Notification
 No,  G.S.R.  654(E)  in  Gazette  of
 India  dated  the  10th  December,
 1981.

 (v)  The  Indian  Forest  Service
 (Fixation  of  Cadre  Strength  of
 Karnataka  Rules,  1981,  published
 in  Notifiaction  No,  G.S.R.  657(E)
 in  Gazette  of  India  dated  the  11th
 December,  1981.

 [Placed  in  Library.  See  No.  LT-
 3214/81.]

 REVIEW  BY  GOVERNMENT  ON  AGRI-
 CULTURAL  REFERENCE  &  DEVELOP-
 MENT  CORPORATION,  BOMBAY  FOR
 THE  YEAR  ENDING  30TH  JUNE,  1981.

 THE  DEPUTY  MINISTER  IN
 THE  MINISTRY  OF  FINANCE
 (SHRI  MAGANBHAI  BAROT):  I

 beg  to  lay  on  the  Table  a  copy  of
 the  *Review  (Hindi  and
 versions)  by  the  Government  on  the
 working  of  the  Agncultural  Refinance
 and  Development  Corporation,  Bom-
 bay,  for  the  years  ended  the

 os June,  1981.

 [Placed  in  Library.  See  No.  LT-
 3215/81.)

 *Aanual  Report  of  the  Agricultural  Refinance  and  Development  Corpora.
 tion,  Bombay,  for  the  year  ended  the  30th  June,  1981  was  laid

 ०  - Table  on  18th  December,  1981.


